FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
MIST AVENUE PRIVATE LIMITED

RELEVANT PARTICULARS

1.|Name of Corporate Debtor

MIST AVENUE PRIVATE LIMITED

. |Date of incorporation of Corporate Debtor

12.10.2012

. |Authority under which Corporate Deblor is
incorporated / registered

Registrar of Companies- Delhi & Haryana (RoC-Delhi)

. |Corporate Identity No. / Limited Liability
Identification No. of Carporate Debtor

U70200DL2012PTC243560

. | Address of the registered office and
principal office (if any) of Corporate Debtor

Regd. Office: 28, Raja Garden, West Delhi,
New Delhi-110015

. |Insolvency commencement date in
respect of Corporate Debtor

22.07.2024 (Date of receipt of copy of admission
order pronounced on 19.07.2024)

. |Estimated date of closure of insolvency
resolution process

18-01-2025

. |Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

Narender Kumar Sharma
Reg. No.: IBBI/IPA-002/IP-N00125/2017-18/10294
AFA Valid Upto : 31.12.2025

. |Address & email of the interim resolution
professional, as registered with the board

Add.: Plot No.- D-1/2, Welcom Group CGHS,
Plot No. 6, Sector-3, Dwarka, New Delhi-110078
Email : nksharma.fes@gmail.com

|Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Add.: Plot No.- 112A, Phase-V, Udyog Vihar,
Gurugram, Haryana-122016
Email : cirp.festivalcity@gmail.com

.|Lastdate for submission of claims

05.08.2024 (14 days from CIRP Commencement)

|Classes of creditors, if any, under dause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

Real Estate Allottees

|Names of insoivency professionals identified
foactas authorised re tative of creditors
inaclass (three names for each class)

1. Rahul Maheshwari

Regn. No.: IBBI/IPA-002/IP-N01046/2021-2022/13625
2. Deepak Joshi

Regn. No.: IBBI/IPA-001/IP-P-02691/2022-2023/14199
3. Binod Kumar Singh

Regn. No.: IBBI/IPA-001/IP-P-02688/2022-2023/14108

|(a) Relevant forms and

(b) Details of authorized representatives
are available at:

(a) Web links: festivalcitycirp.com
hitps://www.ibbi.gov.in/home/downloads
(b) Physical Add.: Plot No.- 112A, Phase-V,
Udyog Vihar, Gurugram, Haryana-122016

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a

orderreceived by the IRP on 22.07.2024).

Date : 25.07.2024
Place: Gurugram, Haryana

corporate insolvency resolution process of the Mist Avenue Private Limited on 19.07.2024 (copy of the

The creditors of Mist Avenue Private Limited are hereby called upon to submit their claims with proof on
or before 05.08.2024 tothe interim resolution professional at the address mentioned againstentry No. 10above.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12 above, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No. 13 above
to actas authorised representative of the Financial Creditors in Class (Real Estate Allottees) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties as per Law.

Sdl-
Narender Kumar Sharma

Interim Resolution Professional for Mist Avenue Private Limited
Regn. No.: IBBI/IPA-002/1P-N00125/2017-18/10294
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(Insolvancy Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
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i, | Irsabvency commendament dale in

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptey Board of India

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

MIST AVENUE PRIVATE LIMITED MIST DIRECT SALES PRIVATE LIMITED

RELEVANT PARTICULARS o RELEVANT PARTICULARS
1 .HamE of :ﬂmﬂl‘atﬁ" Debtor MIST AVENUE PRIVATE LIMITED | | IH-HHTII! of Corporate Debtor MIST DIRECT SALES PRIVATE LIMITED
.| Date of incorporation of Corporate Debior | 1210202 1.2 Date of incomoraion of Corporadi: Deblor | 4.06.2413
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12| Classes of credilons, Il ary, under dause i) | Roeal Eslate Allbliess

| of subrsacion iG] of section 21, ascertaned L
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Narender Kumar Sharma
Reg. Mo.: IBEEPA-TE IP-NO01 258201 7- 18/ 10204
AFA Valid Upto : 31 12 2025
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Cizsses of creditors, i ary, under dause (h) | Rea Eslate Allatiess

of sub-sachon (A of seclion 21, ascarained

by the Intenim Resclution Professans

R =1

Reg. Mo, IBRUTPA- DD IP-KDM 257201 T- 1810204

Mames of recvency professionats dentifed 1. Rahul Maheshwari

na ciass(theee names far each class) L Deepak Joshi Eagln. "ﬁﬂh: -'EEI-‘-;‘ME!-1F'-F'-|:-2591.-EIJEE-EDE:».'1-11;5
[ . IBRINPA-QO1P-P-025 01 202 22025 14198 NG IWTAr g
5 Biod KumarSngh. |Regn. No. I86IIPA-D011P-P.02688/2022 202514108

14, (a) Retavart forms and

(i} Dedails of aunonzed rearesentatives

13, Mamess of rscivency professionals denifled 1 Rahul Maheshwari
Iy 3t 2 authonsed reprasantathe of crsdioes Ragn. Mo IBBIEPA-GOIP-MN I 0ME/ 202 1- 20251 J626

Iz act &= aulhorised reprasantalive of crediiors! Regn. Moo BB RA-COXP-N04E202 1- 202 31 3625
i chass (e names far each chass) 2. Deopak Joshi
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Udyog ihar, Gunigram, Haryana-12201E
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Udyog Vihar, Gurugram, Haryana- 122016

Mahea E.ll'erall:{,r QIvEn #at the Malional Cu‘nﬁuany Law Tribunal has ordered the commencameant of &
corporata insolvency resakilion process of Be Mist Avenue Private Limited an 19.07.2024 (topy of the

ordes recehed by the IRPon 22 07 20024)

The craditors of Mist Avenue Private Limited ars hereby cafled upon 1o submit ther diams with proafon
or berbare 05,08, 2024 1o theintenm resokion professonal ak e addrass mentoned againsl entry No. 10abave

The financial crecitars shall subm their claims with proaf by efectranic means anly A other creditors may

subemit the clasms with proof in parsan, by pastar

A financial credfar bekanging ¥ a class azisbed
authorised representainig from emong the three

Date : 25072024

by elactranic means.,

aganst e enfry Mo, 12 abowve; shall indicate s choics of
inscivency prodessanats isted against entry Na, 13 saove

i actas suthansed represantalive of the Firancial Cradilons in Class (Feal Esbate AlloBaes) in Farm CA
Submission of false or misleading proofs of clalm shall atiract penaliies s per Law,

Sdi-
Narender Kumar Sharma

Intenm Resolution Professtonal for Mist Svenue Private Limied

E-"-Il:-'.tna is herety gewen thad the Matenal Company Lew Tribunal has ardered the commancement af a
{ corparale insoivensy rescluson process of the Mist Direct Sales Private Limited on 19,07, 2024 (oopy of

| B arcdor recetoed by b [RP an 22 07 20240

| Tha crecitars of Mist Direct Sales Private Limited are heretry called upon bo submit thesr claims with
| procf on or pedore 050082024 {r the intanim resalution professional @ e address meniioned againsl
{ afilry Mo 10 abavi
| The Brancial cradiors shalsubmm il Bhair claimswith proal by deginnic means anly, Al olher croadilors may
| 2ubimik tha claimes with proafingperson, by poet or by el ecironic maans.

| & fmanoal creditor belonging to 8 dass e isted agamst the anfry Mo, 12 ebove, shallindicats its choice af
{aulharised representative from amang the three insakvency professionals lissed agains entry Mo.13
L aliove o &t as aulhansed represantalive of the Fingncal Credilors in Class (Real Eslals Allalless) in

| Foem CAL

Sulbmksshon of false or misleading proofs of clabm shall attract penalties as perLaw.

Sdi-
Marender Kumar Sharma

Interim Resolulion Professionad for Mist Direct Sakes Private: Limited

Place: Gurugram, Haryana

Date : 2507 2024
|Ptace: Gurugram, Haryana

Regn. No.: [BEBLIPA-002/1P-N001 25720 7-181 0294

Regn. No.: IBBLPA-0021P-NO0125/201 T-161 0294

mi® I

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(hereinafter refarred to as “the Act") read with proviso to Rule 8(6) of the Security Interest {Enforcement) Rules, 2002 (hereinafter referred to as "the Rules™).

Motice is hereby given to the public in general and in particular 1o the Bormower(s) 2nd Guaranior(s) that the below-described immovable property mortgagedichanged to the Secured
Creditor, the possassson of which has been faken by the Authorized Officer of Hinduja Housing Finance Limited | Secured Creditor) having its Corporate Office &1 167-189, 2nd Floor,
Litbie Mount, Saidapet, Chennai - 00015 and one of its Branch Offices at Offica No-311.8 312, 3rd Floor, ITL Morthex Towers-A9, Nataji Subhash Place, Pitampura, Dalhi- 110034, will
be z0ld on “AS 1S WHERE IS", "AS [ WHAT 15" AND "WHATEVER THERE I5" basiz on the dates mentioned below for realization of the amount due to the Secured Creditor from
the bomrowers and guarantors, The sale wil be done by the Authonzed Officer through e-auction platform provided &t ihe websile: auction@hindujahousingfinance.com and
hitps:i'www.bankeauctions.com!,

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015, E-mail : auction@hindujahousingfinance.com
Branch Office: Office No. 311 & 312, 3rd Floor, [TL Northex Towers-A9, Netajl Subhash Place, Pitampura, Delhi-110034

CLM - MR. KASHISH BHATIA AND MR. SUNNY MALIK

APPENDIX- IV-A [Refer proviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

HIMIDL A

DATE /TIME OF E- AUCTION : 28/08/2024 FROM 11:00 HRS - 13:00 HRS.
EMD DEPOSITION LAST DATE : 27/08/2024 TILL 1700 HRS.
DATE OF INSPECTION OF PROPERTY : 24-08-2024 BETWEEN 11:00 AM TO 05:00 PM

Loan Account Number Demand Notice Aate and Reserve Price (RF]
Sr.| and Name of Borrower(s)/ /s 13(2) Dat Description of the of Eamest Money Deposit
No.|  Co-Borrowerfs) ues S ik Immovable Property! Secured Asset Fn?s'::sim (EMD) {10% of RP)
IGuarantaris) g e Bid Increase Amount
1 | Loan Account No, 01.09.2020 All that plece and parcel of the Residential Freehold Flat No. | pgindiz024 ¥ 13,60 969/-
URNCU/GHALADDHOD01 20 and UGF 01, Upper Ground Floor, (without roof rights), Multistorey Physical
1. MR. CHAIN SINGH Rs. 21,63,220/- h-uildiﬂ‘g.‘ Area measuring 35 sq. yds, i.e. 46.00 sq. mirs, | Possession < 1,36,097/-
RAJPUT (Borrower) as on 30.08.2020 | Comprising of Khasra no. 1173, situated at maa Bhagwati 5 000/
: Homes-3 (Rajput Colony), Village - Baraula, G.B. nagar, U.P- 1 c
fﬁﬂgi;;ﬁn RAJPUT Total Qutstanding | 204301, Bounded by: North: House of Amar Singh, South: House of
' “%‘;ﬁfﬁ?ﬂ&“m Braj Kishore, East House of Shri Ram, West: Road 14 wide
. Mode of Payment - All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited
payable at Dalhi or through NEFT/IRTGS/IMPS to HDFC Bank Ale No. HHFLTOUPNCUGHAUA120 with IFSC
Code HDFCOOR4980.
2 | Loan Account Na. 11.008,2020 All that piece and parcel of the Portion Bearing House no. | 1072024 < 80,82,000/-
HR/NCHIGURH/ADDOD00313]  And Rs, 4817704 | 5T0/3E, Plot of land measuring T marla i.e 200 sq. Yards, carved Physical
1. Me. Sundari Surdarl as on 31.08.2020 :ulh of hh?;m no. ?-IE“H' Sjlt;l:t:;: at Rajiv Colony, village | pgssession < 8,08,200/-
aharpur, Gurgaon, Haryana -
[Borrawer] pu, Gurg n 7 5,000/
;.nh:rrﬁ:;rat Lal (Co- Total Quistanding  [aqear Payment - All payment shall be made by demand draft in favour of Hinduja Housing Finance Limited
as On Date 19/07/2024 | oo o2l at Delhi or through NEFTIRTGS/IMPS to HDFC Bank Al No. HHFLTDHRNCHGURHA313 with IFSC
Rs. 68,29,365 | Code HOFCO004080.

1
)
3

1

i)

e

17

19

20

-

i1

24

TERMS & CONDITIONS OF ONLINE E-AUCTION SALE: -

12

13

14
15.
16.
. MunicipaliPanchayat Taxes, Electricity dues (if any) and any other authosilies dues (if any ) kas o be paid by the successful bidder befora issuancs of the zaks cerfificate. Bids shallbe

1.

e

22
&3

Ine Property is being soid on “AS ISWHEREIS", “AS ISWHAT I5", “WHATEVER THERE 15" AND WITHOUT RECOURSE" BASIS. As such sale is withoul any kind of wamanties
InGEmnlias,

Particulars of the properlyfasseis (viz. exient & measuremenis specified in the E-Auction Sale Molice has been stated to ihe best of the information of the Secured Credidor and
Saecured Craditor shall not be answerable for amy error, mis-statement or amission, Actual extant & dimensions may diffar,

E-Awction Sale Motice issued by the Secured Creditor is an invitahon {o the general pubiic to submit their Gids and the same does not conslitele and will not be deemed io conshiute
any comrmitrment or any representation on the part of the Secured Craditor. Inferestad bidders are advised o paruse the e deeds with the Secured Creditor and to conduct own
independsant enquinesidue diligence about the title & present condition of he propery/assets and claims/dues affecting the propery before submission of bids.

Auction'bidding shall oafy ba theough “onling electronic mode™ fhrough the website auctioni@hindujabousingfinance.com and hitpsiwww.bankeauctions.com! Or Aucton
pravided by ihe service provider C1 India PYT LTD, who shall arrange & coordinate the entirg process of auction trowgh the e-auction platform.

The bidders may panticipate in e-awction for bidding from their piace of choice. Intemed connectivity shall have to be ensurad by bidder himsall. Secured Craditor/service provider
shall not be held responsible for the infermet connaciivity, network problems, own system crash, power failure eto

For details, help, procedure and online bidding on e-auction prospective budders may contact the Sarvica Provider C1 INDIA PVT.LTD. 605A, Add: C1 INDIA PVT.LTD. 3rd Floor,
Pioi No.68 sector-44, Gurgaon, Haryana-122003, (Contact Person: Mithalesh, Phone Mo, TOBDBD4466, Email: delhi@clindia.com , Support Mobile Number;-
7T2919811241125/1126). For participating in the e-auction sale the intending bidders should register their name at auction@hindujahousingfinance.com and
hitps:’wwrw. bankeauctions.com/ wellin advance and shall get the user id and passwond. Intending bidders are advised to change only the password immediately upon receiving it
From the service provider

For paricipating in e-auction, infending bidders have to deposit a refundable Earnest Money Deposit (EMD) i.2. 10°%: OF RESERVE PRICE (as mentioned above) shallbe payable by
interested bidders through Demand DrafNEFTIRTGS in favor of ® Hinduja Housing Finance Limited™

The infending bidders showdd submit the duly filled in Bid Form {format available on auctioni@hindujahousingfinance.com and hitps:fwww.bankeauctions.com/) along with the
dermand Oraff remittance towards EMDin 2 sealed cover addressed to the Authorized Officer al Hinduja Housing Finance Limited, at Office No. 311 & 312, 3rd Floor, ITL Northex
Towers-A3, Netaji Subhash Place, Pitampura, Delhi-110034. The sealed cover should be super scribed with *Bid for participating in E-Auction Sale- - inthe Loan Actount Mumber
(a5 mentionad above) for the propery (a8 menlioned above)

After expiry of the [ast date of submisszion of bids with EMD, Authorized Officer shall examing the bids received by him and confirne the detads of the qualified bidders (who have
quoted heer bids over and above the reserve price and paid the spacified EMD with the Securad Creditar) to tha service provider C1 INDIA PYT. LTD. 1o enable them ta allow anly
thoze bidders to participate in the online inter-se bidding/auction proceedings al the date and time mentioned in E-Auction Sale Motica:

Intar-se bidding among the qualified bidders shall start fram the highest bid quoted by tha qualified biddars, During the protass ofinter-se hidding, thare will be unlimited extension of
10" minuies each, i.e. the end time of &- auction shall be auiomatically extended by 10 Minutes each lime if bid iz made within 10 ménutes from the lasi extension

Bids onca mada shall not be cancelled or withdrawn . All bids made from the user id given to bidder will be desmed 10 have baan mada by him alone,

Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the finaf amoont of bd geosted by him by E-Ma# both to the Authorized Officer on their mail id
kashish.bhatia@hindujahousingfinance.com and sunnymalik@hindujahausingfinance.com and the Service Provider for gething declared as succassiul bidder in the E-
Auction Sale proceedings.

The successful bidder shall immediately i.e. on the same day or not [ater than next working day, as the case may be, pay a deposit of twenty five per cent, ofthe amount of
the sale price, which is inclusive of sarnest money deposited, if any, to the Authorized Officer conducting the sale. The balance amount of purchase price payable shall
be on or before fifteenth day of confirmation of sale of the immovable property.

fn case of defaudl in payrment of above slipulated amounts by the successful bidderfauction purchaser within the slipulated tme, the sale will be cancelled and the amount already
paid (including EMD) will be farfeited and the property will be agan put o sale,

Af the request of the successhul bidder, the Authorized Officer inhis absolute discration may grant further ime inwriting, for depositing the balance of the bid amaowent.

The Successful Bidder shall pay applicable TDS [out of Sale proceeds) and submit TDS certificate to the Authorised officer.

made kakmg ints consideration of all the slatulory dues peraining fo the property

Sala Cerlificate will ba issued by theAutharised Officer in favour of the successful bidder only upon deposit of entine purchase pricabd amount and fumishing the nacessary proafin
respectof paymenil of all Eaxesicharges

Applicable lagal charges for conveyance  stamp dufy, registration charges and otherincidental charges shall be borne by the auction purchaser.

The Authorized officer may posiponeicancel the E-Auction Sale proceedings withoul assigning any reason whatsoever. In casa the E-Auction Sale scheduled i posiponed o a later
date bafore 15 days from the scheduled date of sale, itwill be displayed on the website of the service provider.

The decision of the Authonized Officer is final, binding and unquestionatle,

All bidders who submitted the bids, shall be deemed io have read and undersiood the {erms and conditions of the E-Auciion Sale and be baund by them.

For further details and queries, please contact Authorized Officers, Mr. Kashish Bhatia and Mr. Sunny Malik, Mobile No, 9999371936 & 9654130749 respectively at
branch office Hinduja Housing Finance Limited, at Office No-311 & 312, 3nd Floor, ITL Northex Towers-A3, Netajl Subhash Place, Pitampura, Delhi-110034

This is &g 30 ( Thirty) days” nobce to the Borrower/Morigagon'Guarantors of the above said koen account pursuant bo nee 8{6) of Secunity Interest {Enforcement) Rules 2002, about
holding of auction sale on the above-mentioned date/place.

Place: Delhi
Date: 24-07-2024

Authorised Officer,
HINDUJA HOUSING FINANCE LIMITED

Special Instructions | Caution: Bidding in the last minutes/seconds should be avolded by the bidders in their own interest. Neither Hinduja Housing Finance Limited nor the Servica
Provider will ba responsible for any lapsasiailure (Infernet failure, Power failure, eic,) on the part of the bidder in such cases. Inorder o ward off such contimgent situation, biddars
ara requested fo make all the nacessary arrangemeants | alternatives such as back-up pawer supply and whatever alss required so that they are able fo circumvent such situation and
are able to participate in the auction successiully.

SHRIRAM"
SHRIRAM PISTONS & RINGS LTD.
Regd. Office : 3rd Floor, Himalaya House, 23, Kasturba Gandhi Marg, New Delhi - 110 001
Tel. : +91 11 2331 5941 Fax : +91 11 2331 1203, Website : www.shrirampistons.com
E-mail : compliance.officer@shrirampistons.com, CIN : L29112DL1963PLC004084
Extract of Unaudited Financial Results for the Quarter ended June 30, 2024
(Amount in lakhs Rs. except per share details)
Consolidated
3 Months 3 Months 3 Months Year
Ended Ended Ended Ended
Particulars June 30, 2024 March 31, 2024 June 30, 2023 March 31, 2024

Unaudited | Unaudited | Unaudited Audited

1. | Total Income from operations 86,338 87,949 73,549 3,17,460

2. | Net Profit /(loss) for the period (before tax and exceptional items) 15,360 15,791 13,636 58,913

3. | Net Profit /(loss) for the period before tax (after exceptional items) 15,360 15,791 13,636 58,913

4. | Net Profit /(loss) for the period after tax (after exceptional items) 11,716 11,646 10,145 43,866

.| Total comprehensive Income for the period [Comprising profit/(loss)
for the period (after tax) and other comprehensive income (after tax)] 11,683 12,004 10,228 44 517
5. | Paid up equity share capital 4,405 4,405 2,202 4,405
(.| Other equity (excluding revaluation reserves) - - - 1,87,190
.| Earnings per equity share
(of Rs. 10/- each) for continuing and discontinued operations
(i) Basic 26.21 27.15 23.14 100.47
| (ii) Diluted 26.21 27.15 23.14 100.47
The information on standalone financial results is given below :
(Amount in lakhs Rs. except per share details)
Standalone
3 Months 3 Months 3 Months Year
Ended Ended Ended Ended
Particulars June 30, 2024 March 31, 2024 June 30, 2023 March 31, 2024
Unaudited |  Unaudited | Unaudited Audited

1. | Total Income from operations 78,552 80,293 73,222 3,03,506

2. | Net Profit /(loss) for the period (before tax and exceptional items) 15,345 16,170 13,867 59,887

3. | Net Profit /(loss) for the period before tax (after exceptional items) 15,345 16,170 13,867 59,887

4. | Net Profit /(loss) for the period after tax (after exceptional items) 11,433 12,055 10,342 44678

5. | Total comprehensive Income for the period [Comprising profit/(loss)
for the period (after tax) and other comprehensive income (after tax)] 11,401 12,413 10,426 45,335

6. | Paid up equity share capital 4,405 4,405 2,202 4,405

7. | Other equity (excluding revaluation reserves) - - - 1,89,608

8. | Earnings per equity share
(of Rs. 10/- each) for continuing and discontinued operations
(i) Basic 25.95 27.37 23.48 101.42

| (ii) Diluted 25.95 27.37 23.48 101.42

Notes :-

1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchange under regulation 33 of the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results is available on the websites of the stock exchange
(www.nseindia.com) and company’s website (www.shrirampistons.com).

2. The Statutory Auditors have carried out a Limited Review of the aforesaid financial results.

For and on behalf of the Board

Sd./- Sd./-
Place : New Delhi (PREM PRAKASH RATHI) (KRISHNAKUMAR SRINIVASAN)
Date : July 24, 2024 CHIEF FINANCIAL OFFICER MANAGING DIRECTOR & CEO

HTU !'_u__IHG FirAMCE

HINDUJA HOUSING FINANCE LIMITED

Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015, E-mall : auction@hindujahousingfinance.com
Branch Office: Office No, 311 & 312, 3rd Floor, ITL Northex Towers-A9, Netaji Subhash Place, Pitampura, Delhi-110034

I DU,

CLM - MR. KASHISH BHATIA AND MR. SUNNY MALIK

Litt
b

APPENDIX- IV-A [Refer proviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Immovable Assels under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
[herginafter referred o as "the Act”™) read with provisoto Rule 3{6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred fo as "the Rules "},

Motice is hareby given to the pubdic in general and in particular tothe Borrowen(s) and Guarantons) that the below-descrbed immaovable propery morigagedicharged bo the Securad
Craditor, the possession of which has been taken by the Authorized Officer of Hinduja Housing Finance Limited (Secured Greditor) having its Corporate Office at 167-168, 2nd Floor,

le Mount, Saidapet, Chennal — 800015 and one of its Branch Offices at Office No-311 & 312, 3nd Floar, ITL Norhex Towers-A%, Netaji Subhash Place, Pitampura, Dethi-110034, wil
sobd on “AS IS WHERE IS”, "AS IS WHAT I15™ AND “WHATEVER THERE 15" basis on the dales mantionad below for realizatian of the amount due 1o the Secured Craditor from

the borrowers and guarantors. Tha sale will be done Dy the Authorized Officer through e-auction platfiorm provided af 1he website: auction@hindujahousingfinance.com and
hitps:{iwww.bankeauctions.com/.

DATE /TIME OF E- AUCTION : 14/08/2024 FROM 11:00 HRS - 13:00 HRS.
EMD DEPOSITION LAST DATE : 13/08/2024 TILL 1700 HRS.
DATE OF INSPECTION OF PROPERTY : 10-08-2024 BETWEEN 11:00 AM TO 05:00 PM

Loan Account Number ; Reserve Price [RP)
8r.| and Name of Borrower(s)/ ﬂjm:;' i H[? “::E Description of the :_'?te M;I Earnest Money Deposit
Ne. Co-Borrowers) a:d .ﬂ'.:n'rnu?'l tE Immavable Propertyl Secured Asset Fuﬁfﬁii:bun (EMD) {10% of RP)

[Guarantor{s) Bid Increase Amount
i | Loan Account No. 00.08.2021 All that plece and parcel of the Portion Bearing Flat No. A 105, | p2r1/2023 < B,88.030/-

UP/MCU/GHAL/ADDOOOOT 09 And Rs. 8,41 504/- Upper Ground Floor, Built upon Plot, Out of Khasra No. 1173, Physical

1. MR. SAMJAY KUMAR as on 30.07.2021 Super Area Measuring 48 Sg. Yards, Situated at Om Shanti | possession < 88,803/

orow) __| A b o i [obn e B P 25,000

I:I.‘, ; Total Qutstanding | g, e by: East: Rasta 14 Feet Wids, West House Avlar Singh,

(Co-Borrower) as E]":ﬂsﬂ:a";:gﬁm“ Morth: FlatNo 104, South: House Renu

: : Mode of Fayment - Al payment shall be made by demand draft in favour of Hinduja Housing Finance Limited

payable at Delhi or through NEFT/RTGS/IMPS to HDFC Bank Alc No. HHFLTDUPNCUGHAUA103 with IFSC
Code HDFCODD4989.

1
2
. 5

10.
1

12.
13.

4.

15.
16.
1T.

18

14.
£,

21.
22.
23.

24,

TERMS & CONDITIONS OF ONLINE E-AUCTION SALE: -

The Praperty is beng sold on “AS IS WHERE1S", "AS 15 WHAT I5", “WHATEVER THERE IS” AND WITHOUT RECOURSE"™ BASIS, As such sala is withaul any kind of warranties
&indernnibes.

Farticutars of the propertyiassets iviz. extent & messurements spedciied in the E-Auction Sale Motice haz been stated to the best of the information of the Secered Creditor and
Securad Craditorshall not be answerable for any ermor, mis-statement oromission. Actual exiant & dimensions may differ,

E-Auction Sale Notice issued by the Securad Craditor is an invitation 1o the general public to submit their bids and the same doss not constitute and will not be deamed to constilute
any commitment ar any representation on the pan of the Secursd Credidor, Interested bidders are advisad 1o penuse the title desds with the Secured Creditor and to conduct own
nadependent enquinesddue dkgence about the e & present condslion of the propertyiassets and ol simsidues affeciing the property before submassion of bids

Auctionbidding shall only be through “online electranic mode" through the wabsie auctiani@hindujahousingfinance.com and hitps:iwew, bankeauctions.coml Or Auciion
provided by the sarvics provider G1 India PYT LTD, who shall arrange & coordinate the antire process of auction through the e-auction platform,

The bidders may participate in e-auction for biddeg from their place of choice. Intermet connectivity shall have to be ensured by bidder himsel, Secured Crediforsenice provider
shall mot be held responsible for the intemet connectivily, network problems, own system crash, power fallure elc

For details. help, procedurs and onling bidding on e-auction prospactive bidders may contact the Service Provider C1 INDIA PYT.LTD. 605A, Add: C1 INDIA PVT.LTD. 3rd Floor,
Plot No.BE sector-44, Gurgaon, Haryana-122003, (Confact Person: Mithalesh, Phone Mo, 7030804486, Email; delhi@clindia.com , Support Mebile Number:-
TIOREM24M251126). For participating in the e-auction zale the intending bidders should register their name at awction@hindujahousingfinance.com and
hitps lhwww. bankeauctions.com/ wall inadvance and shall get the userid and passwond. Intending Biddars are advized ta change cndy the password immediately upon recelving &
frorm the service provider,

For participating in e-auction, intending bidders have to deposit a refundable Eamest Money Deposst (EMD}i.e, 10% OF RESERYE PRICE {as mentionad above) shall be payable by
wierested bidders through Demand Draft/NEFT/RTGS i favorof " Hinduja Housing Finance Limibed"”

The intanding biddars should subrmit the duly fitked in Bid Form (farmal available on auction@hindujahousingfinance.com and hitps:ilwww, bankeauctions.com/} along with the
demand Draft remittance lowards EMD in a sealed cover addressed to the Authorzed Officer 2t Hinduja Housing Finance Limited, at Office No. 311 & 312, 3rd Floor, ITL Northex
Towers-AS, Netaji Subhash Place, Pitampura, Delhi-110034. The sealed covershould be superscribed with "Bid for participating i E-Auction Sale- - in the Loan Account Number
(25 mentioned above) for the property {35 mentoned above).

Alter expiry of the last dale of submession of bids with EMD, Authorized Officer shall examine the bids recewved by hem and confirm the dedails of the qualiied bidders (who have
quated their bids cver and above the resenve price and paid the specified EMD with the Secured Credifor] to the senace provider C1 INDIA PVT, LTD. to enabie them to allow only
those bidders to paricipate in the onling inter-se bidding/auchkon procesdings al the date and fime mentioned in E-Awction Sale Natics

Intes-ga bidding among the qualified bidders shall stadd from ihe highes! bid quaoted by the qualified bidders. During the process of inter-se bidding, these will be- unlimited exdenson of
107 mreimules each, Le. theend time of e- aucton shall be aulomatically exfanded by 10 Binutes each time i bid iz made within 30 minutes from the lastextensicn,

Hads once made shall not be cancelled or withdrawn., All bids made from the user id given fo badder will be deemed to have been made by him alone

Irmediately upon chesure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid guoted by him by E-Mail both to the Authorized Officer on their mail id
kashish.bhatia@hindujahousingfinance.com and sunnymaliki@hindujahousingfinance.com and the Service Provider for gelling dectared as successful bidder in the E-
Auction Sale proceedings

The successful bidder shall immediately 1.2, on the same day or not later than next working day, as the case may be, pay a deposit of twenty five per cent, of the amount of
the sale price, which is inclusive of sarnest monay deposited, if any, to the Authorized Officer conducting the sale. The balance amount of purchase price payable shall
be on or befora fifteenth day of confirmation of sale of tha immeovable property.

In case of default in payment of above stipulated amounts by the successhul bidderzuction purchaser within the stipufated time. the sale will be cancelied and the amownt already
paad (including EMD) will be forfeited and the property will be again putlo sale

Althe request of tha successful bidder, the Authorised Officerin his absotute discretion may grant further tima inwriling, for depesiting the balanca of the bid amaunt

The Successful Bidder shall pay applicable TDS lout of 3ale procesds) and submit TDS certificate to the Authorised officer.

MunicipalPanchayat Taxes, Electricity dues (ifany) and any otherauthorities dees (i any) has to be paid by the succezsfl bidder befere izsuance of the sale certficate. Bids shall be
made [aking into conssderation of all the statutory dues partaining ko the proparty,

sale Certficale will be issued by the Authonsed Officer in favour of the successhul bidder only upen deposit of entire purchase price/bid amount and furnishing the necessary proofin
respect of payment of all faxesicharges.

Applicable legal charges for comvayance, stamp duly, registration charges and other incidental charges shall be borne by the auction purchaser.

The Authorized officer may postpone/cancel the E-Auction Sale proceadings withoul assigning any reason whatsoever, In case the E-Auction Sale scheduled is postponed io a later
date before 15 days from the scheduled date of sale, it will be dispiayed on the website of the senvice provider,

The decizion of the Authanized Officer is final, Binding and urguestionable.

Al bidders who submitted the bids, shall be desmed to have read and understood the terms and conditions of the E-Auction Sale and be bound by them

Forfurther details and queries, please contact Authorized Officers, Mr. Kashish Bhatia and Mr. Sunny Malik, Mobile No, 33383719336 & 9654130743 respectively at branch
office Hinduja Housing Finance Limited, at Office No-311 8 312, 3nd Flaor, ITL Northex Towers-AS, Netafi Subhash Place, Pitampura, Delhi-110034

This is alsn 15{Fifleen) days’ notice ta the BorowerMortgagonGuarantors of fhe above saad Ioan account pursuant to ruie Bi6) of Security Interest (Enforcement) Rules 2002, aboul
hpddineg of auction safe onihe above-menticned datefplace

Place: Dalhi
Date: 24-07-2024

Authorised Officer,
HINDUJA HOUSING FINANCE LIMITED

Special Instructions | Cautien: Bidding In the last minutesiseconds should be avoided by the bidders in thelr own interest. Nelther Hinduja Housing Finance Limited nor the Service
Provider will be respansible for any lapsesfailure (Internet failure, Power failure, etc.} on the part of the bidder in such cases. In order to ward off such contingent situation, bidders
are requested to make all the necessary arrangements / alternatives such as back-up power supply and whatever else required so that they are able to circumyent such situation and
are able o participate inthe auction successfully,
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...continued from previous page.

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AS REGARDS ITS OBJECTS: For information on the main objects of the Company, = DISCLAIMER CLAUSE OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (“SEBI”): SEBI only gives its observations on the Offer documents and the does

please see the section “History and Certain Corporate Matters” on page 246 of the RHP. The Memorandum of Association of the Company is a material document for  not constitute approval of either the Offer or the specified securities or the Offer document. The investors are advised to refer to page 449 of the RHP for the full text of
inspection in relation to the Offer. For further details, please see the section titled “Material Contracts and Documents for Inspection” on page 529 of the RHP. the disclaimer clause of SEBI.

LIABILITY OF THE MEMBERS OF THE COMPANY: Limited by shares. DISCLAIMER CLAUSE OF NSE (DESIGNATED STOCK EXCHANGE): It is to be distinctly understood that the permission given by NSE should not in any way be

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: As on the date of the RHP, the authorised share capital of the Company is  deemed or construed that the Offer Document has been cleared or approved by NSE nor does it certify the correctness or completeness of any of the contents of the Offer
3400,000,000 divided into 200,000,000 Equity Shares of face value X2 each. The issued, subscribed and paid-up share capital of the Company is 294,712,560 divided  pocyment, The investors are advised to refer to page 452 of the RHP for the full text of the disclaimer clause of NSE.

into 147,356,280 Equity Shares of face value of 32 each. For details, please see the section titled “Capital Structure” beginning on page 91 of the RHP. , o o ,

INAME S OF S| GN:;JCI)SI/?IE S TO THE M\IIEMUORANDUM OF ASSOé)IA:'ION OF THE COI\;IPA;\IY ANDp';HE NSMLIIBER og::l E(I'.ISITYpSHgARES SUBSCRIBED BY THEM: DISCLAIMER CLAUSE OF BSE: It is to be distinctly understood that the permission given by BSE should not in any way be deemed or construed that the RHP has been
o . . . ) ) o . . . . " cleared or approved by BSE nor does it certify the correctness or completeness of any of the contents of the RHP. The investors are advised to refer to page 451 of the

The initial signatories to the Memorandum of Association are Dharam Chand Jain, Sanjeev Jain, Sandeep Jain, Kiran Jain, Lata Jain, Vandana Jain and Neetu Jain. For RHP for the full text of the disclaimer clause of BSE

details of the share capital history and capital structure of our Company, please see the section entitled “Capital Structure” beginning on page 91 of the RHP.
LISTING: The Equity Shares that will be offered through the Red Herring Prospectus are proposed to be listed on the Stock Exchanges. Our Company has received GENERAL RISKS: Investments in equity and equity-related securities involve a degree of risk and Bidders should not invest any funds in the Offer unless they can

‘in-principle’ approvals from BSE and NSE for the listing of the Equity Shares pursuant to their letters each dated June 4, 2024, respectively. For the purposes of the afford to take the risk of losing their investment. Bidders are advised to read the risk factors carefully before taking an investment decision in the Offer. For taking an
Offer, the Designated Stock Exchange shall be NSE. A signed copy of the Red Herring Prospectus and the Prospectus shall be delivered to the RoC for filing. For details ~ investment decision, Bidders must rely on their own examination of our Company and the Offer, including the risks involved. The Equity Shares in the Offer have neither
of the material contracts and documents that will be available for inspection from the date of the Red Herring Prospectus up to the Bid/ Offer Closing Date, see “Material ~ been recommended, nor approved by the SEBI, nor does SEBI guarantee the accuracy or adequacy of the contents of the Red Herring Prospectus. Specific attention of
Contracts and Documents for Inspection” on page 529 of the RHP. the Bidders is invited to “Risk Factors” on page 28 of the RHP.

REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE
OFFICER

| F o —— - Dharamvir Malik
@’]ﬂfﬂf G2 AAJ{lS CAPITAL —o— ANABIT LINK |ﬂt|l e Akums House, Plot No. 131 to 133, Block C
Securities ( : I I Acumen ot wark . Mangolpuri Industrial Area, Phase-1, Delhi - 110 083, India

Tel: +91 11 6904 1000, E-mail: cs@akums.net

BOOK RUNNING LEAD MANAGERS

ICICI Securities Limited Axis Capital Limited Citigroup Global Markets India Private Limited Ambit Private Limited Link Intime India Private Limited

ICICI Venture House, Appasaheb Marathe Marg 15! Floor, Axis House, C-2 Wadia International 1202, 12" Floor, First International Financial Centre Ambit House, 449, Senapati Bapat Marg C-101, 1%t Floor, 247 Park, Lal Bahadur Shastri Marg

Prabhadevi, Mumbai 400 025, Maharashtra, India | Centre, Pandurang Budhkar Marg, Worli, Mumbai | G-Block, Bandra Kurla Complex, Bandra (East) Lower Parel, Mumbai 400 013, Maharashtra, India | Vikhroli (West), Mumbai 400 083 Investors may contact the Company Secretary and
Tel: +91 22 6807 7100 400 025, Maharashtra, India Mumbai — 400 098 Maharashtra, India Tel: +91 22 6623 3030 Maharashtra, India Compliance Officer or the Registrar fo the Offer in case
E-mail: akums.ipo@icicisecurities.com Tel: +91 22 4325 2183 Tel: +91 22 6175 9999; E-mail: akums.ipo@citi.com | E-mail: akums.ipo@ambit.co Tel: +91 810 811 4949 of any pre-Offer or post-Offer related grievances including
Investor grievance e-mail: customercare@ E-mail: akums.ipo@axiscap.in Website: www.online.citibank.co.in/rhtm/ Investor Grievance E-mail: customerservicemb@ | E-mail: akumsdrugs.ipo@linkintime.co.in non-receipt of letters of Allotment, non-credit of Alotted
icicisecurities.com Investor grievance e-mail: complaints@axiscap.in - citigroupglobalscreent.htm ambit.co Website: www.linkintime.co.in Equity Shares in the respective beneficiary account, non-
Website: www.icicisecurities.com Website: www.axiscapital.co.in Investor Grievance ID: investors.cgmib@citi.com | Website: www.ambit.co Investor Grievance ID: akumsdrugs.ipo@linkintime.co.in | réceiptof refund orders or non-receipt of funds by electronic
Contact Person: Namrata Ravasia/Harsh Thakkar | Contact Person: Jigar Jain Contact Person: Abhishek Mawandiya Contact person: Siddhesh Deshmukh Contact Person: Shanti Gopalkrishnan mode, etc. For all Offer related queries and for redressal of
SEBI Registration No.: INM000011179 SEBI Registration No.: INM000012029 SEBI Registration Number: INM000010718 SEBI registration number: INM000010585 SEBI Registration Number: INRO00004058 complaints, Investors may also write to the BRLMs.

Availability of the RHP: Investors are advised to refer to the RHP and the “Risk Factors” beginning on page 28 of the RHP, before applying in the Offer. A copy of the Capital Market Services Limited, Kotak Securities Limited, Lakshmishree Investment & Securities Pvt Limited, LKP Securities Limited, Inventure Growth & Securities Ltd.,
RHP shall be available on website of SEBI at www.sebi.gov.in and is available on the websites of the BRLM, i.e. ICICI Securities Limited at www.icicisecurities.com, Axis Marwadi Shares & Finance, Motilal Oswal Financial Services Limited, Nuvama Wealth and Investment Limited, Patel Wealth Advisors Pvt Limited, Prabhudas Lilladher
Capital Limited at www.axiscapital.co.in, Citigroup Global Markets India Private Limited at www.online.citibank.co.in/rhtm/citigroupglobalscreen1.htm and Ambit Private Pvt Limited, Pravin Ratilal Share & Stock Brokers Limited, RR Equity Brokers Pvt Limited, Sharekhan Ltd, SMC Global Securities Limited, Systematix Shares and Stocks
Limited at www.ambit.co, respectively, the website of the company at www.akums.in and on the websites of BSE and NSE at www.bseindia.com and www.nseindia. (India) Limited, Tanna Financial Services, Trade Bulls Securities (P) Ltd, Yes Securities (India) Limited.

com, respectively.

Availability of _the Abrltjggd .Prospetctus: A copy of the abridged prospectus shall be available on the website of the Company, the BRLM and the Registrar to the Offer Anchor Escrow Collection Bank: Refund Bank and Sponsor Bank: ICICI Bank Limited and Axis Bank Limited
at www.akums.in, www.linkintime.co.in.

Availability of Bid-cum-Application Forms: Bid-cum-Application Forms can be obtained from the Corporate Office of the Company. Public Offer Account Bank: Axis Bank Limited

AKUMS DRUGS AND PHARMACEUTICALS LIMITED, Tel: +91 11 6904 1000 the BRLMs: ICICI Securities Limited, Tel: +91 22 6807 7100, Axis Capital Limited, ~ UPI: UPI Bidders can also bid through UPI Mechanism.
Tel: +91 22 4325 2183, Cltlgroup Global Markets India Private Limited, Tel: +91 22 6175 9999 and Ambit Private Limited, Tel: + 91 22 6623 3030 at the select All capitalized terms used herein and not Speciﬁca”y defined shall have the same meaning as ascribed to them in the RHP.
locations of the Sub-Syndicate Members (as given below), SCSBs, Registered Brokers, RTAs and CDPs participating in the Offer. ASBA Forms will also be available on

Syndicate members: Ambit Capital Private Limited

the websites of BSE and NSE and the Designated Branches of SCSBs, the list of which is available at websites of the Stock Exchanges and SEBI. For AKUMS DRUGS AND PHARMACEUTICALS LIMITED
Sub-syndicate members: Aimondz Global Securities Limited, Anand Rathi Share & Stock Brokers Limited, Anand Share Consultancy, ANS Pvt Limited, Ashwani Dandia On behalf of the Board of Directors
& Co, Axis Securities Limited, Centrum Wealth Management Ltd, Choice Equity Broking Private Limited, Dalal & Broacha Stock Broking Pvt Limited, DB(International) Sd/-
Stock Brokers Ltd, Eureka Stock & Share Broking Services Ltd, G Raj & Co. (Consultants) Limited, HDFC Securities, ICICI Securities Limited, IDBI Capital Markets & Place: New Delhi Dharamvir Malik
Securities Limited, JM Financial Services Ltd, Jhaveri Securities, Jobanputra Fiscal Services Pvt. Ltd., Kalpataru Multiplier Limited, Keynote Capitals Limited, KIMC Date: July 24, 2024 Company Secretary & Compliance Officer

AKUMS DRUGS AND PHARMACEUTICALS LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an initial public offer of its Equity Shares and has filed the RHP with RoC on July 24, 2024. The RHP shall be made available on
the website of SEBI at www.sebi.gov.in, the website of the Company at www.akums.in, the websites of the Stock Exchanges i.e., BSE and NSE at www.bseindia.com and www.nseindia.com, respectively, and the websites of the BRLMs, i.e., ICICI Securities Limited, Axis Capital Limited, Citigroup Global Markets India Private Limited and Ambit
Private Limited at www.icicisecurities.com, www.axiscapital.co.in, www.online.citibank.co.in/rhtm/citigroupglobalscreen1.htm and www.ambit.co, respectively. Potential Bidders should note that investment in equity shares involves a high degree of risk and for details relating to such risk, please see the section titled “Risk Factors” on page 28
of the RHP. Potential Bidders may rely on the information disclosed in the Red Herring Prospectus as being true and correct.

This announcement does not constitute an invitation or offer of securities for sale in any jurisdiction. The Equity Shares offered in the Offer have not been, and will not be, registered under the U.S. Securities Act of 1933, as amended (“U.S. Securities Act”) and may not be offered or sold within the United States, except pursuant to an exemption
from, or in a transaction not subject to, the registration requirements of the U.S. Securities Act and applicable state securities laws. Accordingly, the Equity Shares are being offered and sold (a) within the United States solely to “qualified institutional buyers” (as defined in Rule 144A under the U.S. Securities Act) pursuant to Section 4(a) of the
U.S. Securities Act, and (b) outside the United States in offshore transactions as defined in and in compliance with Regulation S under the U.S. Securities Act and the applicable laws of the jurisdiction where those offers and sales are made. There will be no public offering of securities in the United States.
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